| TEM NO 26 REG STRAR COURT. 2 SECTION 111

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR SUNI L THOVAS
Petition(s) for Special Leave to Appeal (Civil) No(s).?2945/2010
STATE OF U. P. & ORS. Petitioner(s)
VERSUS
GRAND SLAM FI TNESS(P) LTD. Respondent ( s)

(Wth appl n(s) for exenption fromfiling c/c of the inpugned
Judgnent , exenption fromfiling O T. and prayer for interimrelief ))

WTH SLP(C) NO. 12688 of 2010
(Wth prayer for interimrelief)

Dat e: 02/08/2010 This Petition was called on for hearing today.
For Petitioner(s) M . Manoj Kr. Dwi vedi, Adv.

M. Qunnam Venkat eswara Rao, Adv.
For Respondent (s) M . Manu Berry, Adv.

M. Prashant Kunar, Adv.

M. P.V. Yogeswaran, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
In SLP(C) No. 2945/ 2010 the sol e respondent submits that
count er af fidavit is r eady and seeks a day’'s time for
filing counter affidavit. File counter affidavit on or
before 3.8.2010. In SLP(C) No. 12688/ 2010 served respondents
may file Vakal at nana and counter affidavit, if any, within

f our weeks.

List the matters on 13.9. 2010.

(SUNI L THOVAS)
S Regi strar



